SLP(C) No. 21968 OF 2002

| TEM No. 49 Court No. 9 SECTI ON Xl
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.21968/2002
(From the judgenent and order dated 23/07/2002 in CMAP 33440/ 01
of The HI GH COURT OF JUDI CATURE AT ALLAHABAD)
SHARAD CHANDRA M SHRA Petitioner (s)
VERSUS

GOPAL LAL Respondent (s)
(Wth prayer for interimrelief)
Date : 3/02/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MRS. JUSTI CE RUMA PAL
HON BLE MR JUSTI CE B. N. SRI KRl SHNA

For Petitioner (s) S. S. Nehra, adv. f or
|.B

M .
Dr. Gaur , Adv.

For Respondent (s)
M. A'S. Pundir, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

The nmatter is adjourned for four weeks for filing
counter affidavit.

. SP1

(Suman Wadhwa) (Madhu Saxena)
Court Master Court Master



